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N1IIDber of Eapaeer. .eDt to 
Middle Eut 

40oq. SHRI SHY AMAPRASANNA 
IH-IATTACHARYYA: Will the Minis-
ter of EXTERNAL AFFAIRS be pleaaed 
to state: 

!a) total numher of Engineers sdected 
and s("nt to Middle East Countries during 
the la~t one ~Tar ; and 

(b) their catrgury, salaries and allowan-
ce., agrec'c\ to I e paid by the recipient 
C\)Unll if""" :1 

THE MI:\ISTER OF STATE IN 
THE MI:\ISTRY OF EXTERNAL 
AFFAIRS \SHRI S. KC:\Dt;): (a) 
According to information available with 
us 318 engineers were selected during 
the laq one year for bilateral assignments 
on government to gUHTnmcnt basis. It 
is not known as to how many of the se-
lected engin("t'rs joinrd their assignmenu.,J 

(b) The engin~rrs selected include civil, 
ekctrical and mechanical engineers. The 
salaries and allowances vary from country 
to countrY and depend upon the qualifica-
tions and experience of the candidates. 
Exact salaries and allowances being paid 
are Ilot known as these are ~ttled 
between the negotiating teams and in-
dividual candidat("s. These, however, 
include pro\·isiun of accommodation or 
an allowance in lieu thereof. Other alJow-
anc("s such as barc'~hip allowance are also 
paid. Sa);,ries are related to costs ofliving 
in the concerned countries. 

Extra Departmental Employee. 

4010. SHRI P. THIAGARAJAN: Will 
the Minister of (OMMl'NICA nONS bt' 
pleased to state : 

(a) th(" total number of ~"tra depart-
mental employees in P & T in Tamil 
Nadu; 

(b) the number of such employt'es who 
wer(" absorbed in regular ("stabli~hment 
during the last three p·ars ; 

(c) the number of such employers 
classified according to their kngth of 
service such as o\'(,r 1 ° years, 5 to 10 
years etc.; 

(d) whether Government propose to 
rrgularise the services of such employees 
who have put in a prescribed numi-er of 
yean j and 

(e) if 10, the particuian thereof? . 
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THE MINISTER OF STATE IN 
THE MINISTRY OF CO\l~flTNIC:\

TIONS (SHRI NARHARI PRASAD 
SUKHDEO SM) : (a) 22.15r'1. 

(b) and (c). Thl:' information is being 
collected and .. ill be placed on the Table 
of the Lal; Sabha as soon as received. 

(d) and (e). No, Sir. 

Iacrease iD c:o,t or Kadremakh 
Projed 

401 I. SHRI A. \fURUGES\"l": Will 
the ~Iinister of STEEL A"l"D ~1I"l"ES be 
pleased to st It e : 

(a) whether it is a fact that the cost of 
Kun.irem Ikh Project has escalated from 
Rs. 567 crore to Its. 6-14 crore and if 50, the 
reuons therefor : and 

(b) the implications of the cost acala-
tion on the tie up arrangement with Iran 
and the steps taken to ensure that India does 
."t suffer fin:mcially in thi' arrangement? 

THE MI~-nSTER OF STEEL A!IID 
MINES (SHRI BIJU PAT.'lAIK): 
(a) Va, Sir. The earlier capital cost 
estimate of Its. 567 crores prepared much 
before the finalisation of Indo-Iran nego-
tiations on Kudremukh was based on a 
Dumber of assumptions relating to the 
project time-schedule, the ore recovery, 
concentrate specifications, tax incidence 
etc. Thae assumptions have undergone 
significant changes subsequently. A revis-
ed estimate submitted by the Kudremukh 
Iron are Co. is under consideration of the 
Government. 

(b) Under the existing Financial Agree-
ment, the Imperial Government of Iran 
have atablished a credit not exceeding 
US £630 million (IU. 567 crores) for finan-
cing the cOnJtruction of this project. The 
Sale and purchase contract with the 
National Iranian Steel Industria Co. pro-
.-ides for increase in the lelling price of the 
CDDCCDtrate, comequent upon increue in 
the actual COlt of the project. Therefore, 
there iI DO question of India luffering fin-
MdaIIy 00 thia aec:ounL 
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